IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court fees/removal
of defects.

Date 29.06.2024

C.A.No.

\Applicatio Case No.

Applicant

Court Fee
Specificati
on

\

INOT READY CASES

Document
available in 2024-
1 55064/2018 |08.08.2018 |WP(C)/4251/2018 M K RANA Dms, Court 06-29
Fee to be
paid.
Document
available in 2024-
2 9569/2021 |22.03.2021 |[WP(C)/125/2007 D. BISWAL |Dms, Court 06-29
Fee to be
paid.
Document
available in
3 113138/202 09.12.2022 |WP(C)/4833/2021 R K BARIK |Dms, Court 2024~
2 06-29
Fee to be
paid.
2024-
4 8421/2023 (19.01.2023 |CONTC(CP)/146/2011 |S.K.BEHERA |27.00,27*3 06-29
Document
PRABHAT available in 2024-
5 15113/20231(07.02.2023 |WP(C)/23961/2021 KUMAR Dms, Court 06-29
PRAHARAJ Fee to be
paid.
Document
available in 2024-
6 15146/2023107.02.2023 |WP(C)/26725/2020 K.S Dms, Court 06-29
Fee to be
paid.
SAROJ KU . 2024-
7 17696/2023(13.02.2023 |CMAPL/97/2021 PARIDA 2.00,2*3 06-29
2024-
8 19678/2023(16.02.2023 |CONTC (CPC)/330/2013 |lA. SIKDAR |2.00,2*3 06-29
M/S 2024~
9 25101/2023/28.02.2023 |CONTC (CPB) /30/2007 |SANDHYARAN (2.00,2*3
06-29
I PANI
PABITRA Document 2024
10 |41022/2023111.04.2023 |[WP(C)/10414/2008 KUMAR available in 06-29
MOHANTY Dms, Court




Fee to be

paid.
2024-
11 |42666/202313.04.2023 |ABLAPL/7691/2021 B.N. SAHU |(17.00,17*3 06-29
Document
available in 2024-
12 145780/20231(21.04.2023 |CRLMP/520/2021 P.K. PANI |Dms, Court
06-29
Fee to be
paid.
13 [41356/2024 [03.05.2024 [RYWPET(RPC)/1223/20 \p o o 11.00,11%3 2924~
15 06-29
MOHAN 2024-
*
14 44879/2024 114.05.2024 [WP(C)/36690/2021 BEHERA 16.00,16*3 06-29
2024-
15 |46246/2024 116.05.2024 |[WP(C)/10075/2024 J. PRADHAN |30.00,30*3 06-29
Document
available in 5024-
16 |49795/2024 |124.05.2024 |WPCRL/114/2019 S NAYAK Dms, Court
06-29
Fee to be
paid.
JYOTISH N 2024-
17 |50190/2024 |128.05.2024 WP(C)/761/2016 RANJAN DAS 19.00,19*3 06-29
2024-
18 |50889/2024 |131.05.2024 |LAA/83/2019 B.BEHERA 5.00,5*3 06-29
2024-
19 |51274/20241|10.06.2024 |WP(C)/36689/2021 M BEHERA 9.00,9*3 06-29
2024-
20 (51275/2024110.06.2024 |WP(C)/36687/2021 M BEHERA 9.00,9*3 06-29
2024-
21 |51276/2024|10.06.2024 |WP(C)/36686/2021 M BEHERA 9.00,9*3 06-29
2024-
22 |51277/2024|10.06.2024 |WP(C)/36692/2021 M BEHERA 9.00,9*3 06-29
2024-
23 (51278/2024110.06.2024 |WP(C)/36691/2021 M BEHERA 9.00,9*3 06-29
2024-
24 |51279/2024110.06.2024 |WP(C)/36690/2021 M BEHERA 16.00,16*3 06-29
Document
available in 2024
25 |51798/2024119.06.2024 |WP(C)/18931/2012 J.KAUR Dms, Court 06-29
Fee to be
paid.
GIRISH KU. 2024-
*
26 (52215/2024120.06.2024 |WP(C)/39280/2023 SUNDARAY 10.00,10*3 06-29
2024-
27 152232/2024120.06.2024 |FAO/120/2023 K.MOHANTY (22.00,22*3 06-29
2024-
28 152247/2024120.06.2024 |WP(C)/12101/2024 R.K BARIK (4.00,3*4 06-29
2024-
29 152250/2024|20.06.2024 |WP(C)/12112/2024 R.K BARIK |4.00,3*4

06-29




30 |52252/2024 20.06.2024 |WP(C)/10398/2024 K.K SAHOO |3.00,3%3 ngg;
PRASANNA 2024-
31 |52477/2024 21.06.2024 |WP(C)/26645/2017 KUMAR 24.00,24*3
06-29
PATRA
2024-
32 152652/2024 21.06.2024 |CMP/652/2019 R.K BARIK [3.00,3*3 0629
Document
available in
33 [52660/2024 21.06.2024 |WPC (OAC) /4456/2015 |°% K-C bms, Court 2924
BEHERA 06-29
Fee to be
paid.
BISWAJIT 2024-
*
34 152847/2024 |24.06.2024 |WP(C)/6359/2018 one 3.00,3*3 0629
2024-
35 153218/2024 |24.06.2024 |WP(C)/3237/2015 A K NAYAK [39.00,39%3 0659
Document
available in 2024
36 [53250/2024 |24.06.2024 |CMP/337/2021 S.S JEVAN |Dms, Court 0629
Fee to be
paid.
Document
available in 5024
37 153263/2024 |24.06.2024 |CMP/238/2021 S.S JENA |Dms, Court
06-29
Fee to be
paid.
2024-
38 153445/2024 |25.06.2024 |[WP(C)/454/2017 J P KAR 24.00,24%3 659
A.K 2024-
*
39 |53750/2024 |25.06.2024 |WP(C)/26089/2023 MOHANTY 4.00,3%4 0629
2024-
40 153752/2024 |25.06.2024 |[WP(C)/27655/2023 M.NAYAK 5.00,5%3 06509
A.K 2024-
*
41 |53758/2024 |25.06.2024 |WP(C)/26082/2023 MOHANTY 6.00,6%3 0629
A.K 2024-
*
42 |53759/2024 |25.06.2024 |WP(C)/26087/2023 MOHANTY 4.00,3%4 0659
A.K 2024-
*
43 |53760/2024 |25.06.2024 |WP(C)/26084/2023 MOHANTY 4.00,3%4 0659
A.K 2024-
*
44 153761/2024 (25.06.2024 |[WP(C)/26085/2023 MOHANTY 4.00,3%4 06509
2024-
45 |53762/2024 25.06.2024 |[WP(C)/20050/2012 P.K BARIK |2.00,2%3 0659
2024-
46 |53810/2024 26.06.2024 |WP(C)/14530/2024 P.K DASH |4.00,3%4 0659
2024-
47 |53811/2024 26.06.2024 |[WP(C)/726/2024 B.K NAYAK |60.00,60%3 0659
2024-
48 |54126/2024 (26.06.2024 |WP(C)/28962/2022 A.SUNDARAY [3.00,3*3 0629
|49 [54157/2024 |26.06.2024 |[WP(C)/11167/2024 P K LENKA |5.00,5%3 2024-




06-29

P K 2024-
*
50 |54364/2024|27.06.2024 |WP(C)/9599/2013 ROUTRAY 3.00,3*3 06-29
51 |54504/2024|27.06.2024 WP(C)/14167/2024 S S JENA 4.00,3*4 ég%g;
DMS
application. |2024-
52 |54861/2024 |28.06.2024 [WP(C)/6153/2013 B K PATI Court fee to 106-29
be paid
DMS
application. |2024-
53 |54868/2024 |28.06.2024 |WP(C)/7038/2008 S BISWAL Court fee to |06-29
be paid
DMS
application. |2024-
54 |54883/2024 |28.06.2024 WP (C)/19565/2015 C R NAYAK Court fee to |06-29
be paid
55 |54885/2024 |28.06.2024 |RSA/338/2022 H JENA 3.00,3*3 3233;
READY CASES
* _
56 |54158/2024 |26.06.2024 (WP (C)/18145/2016  |p K LENka |°-00r37> sent 2024
to xerox 06-29
A. K. 12.00,3*12 2024-
57 |55235/20241|29.06.2024 WP (C)/23442/2021 MOHANTY cent to xerox 06-29

NIC




